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Inspection Report of the Joint Committee 
Constituted in 

Compliance with Hon'ble 
212/2024/EZ 
1. Background: 

The present OA No. 212/2024/EZ was 

petition filed by Shri Narendra Singh, 
Barhmbatta Panchayat 

Was constructing a Panchavat Bhawan and dumping garbage on Plot No. 619 ana bz0, 

Sltuated on the banks of the Bava River. Concerns were raised that the dumping OT 

Construction materials on this plot could lead to environmental pollution and increase 

flood risks, potentially resulting in loss of life and property. 

inspection were: 

NGT Matter 

2. Committee Composition and Inspection Details: 

1. 

registered by the Hon'ble NGT based on a letter 

2. 

alleging that Lakshmipur 

A joint committee was constituted, comprising representatives from the District 

Magistrate, Vaishali, and Bihar State Pollution Control Board, which conducted an 

inspection of the alleged site on January 23, 2025. The officials present during the 

3. 

Md. Ahsan Ahmad, AC Departmental Enquiry, Vaishali. 

in OA No. 

Sh. Kishlay Kushwaha, SDO, Mahua. 

3. Findings and Observations: 

Sh. Nalini Mohan Singh, Scientist, Bihar Pollution Control Board, Patna. 

During the site inspection, the committee observed the following: 
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1. Waste Processing Unit (WPU) Construction: 
a. A Waste Processing Unit (WPU) of Size 33x30 Fit has been 

constructed at 

d distance of approximately 15 feet from the Bayd 

photo graph) 
b. The WPU consists of five compost pits MRFs and three NADEP tanks, 

designed for organic waste decomposition. 
C. The structure has a GS sheet roof (not RCC) and was constructed for 

waste management purposes. 
2. The construction was completed in February 2024, 
3. Status of Panchayat Bhawan and Waste Disposal: 

d. No Panchayat Bhawan was found on the site. The land in front of the 

WPU. 

b. At the time of inspection, no garbage was found either on the vacant land 

or within the WPU. 

4. Ownership and Legality: 

River. (Anexure- 1 

a. The WPU is built on government land, The complainant's residence (Shri 
Narendra Singh) is located approximately 100 meters away from the site. 

5. Regulatory Compliance Status: 
a. As per Rule 15(Y) of the Solid Waste Management Rules, 2016, any waste 

processing facility handling over five metric tons per day requires 
authorization from the State Pollution Control Board (SPCB). 

b. Population Data and waste generation: 
i. The total population of Lakshmipur Barhmbatta Gram Panchayat as 

per 2011 Census was 12,084. 
ii. 

ii. 

4. Conclusion: 

The current estimated population, as per the Action Plan is 15,166. 
(Annexure 2) 
The waste generated does not exceed five metric tons per dav. and 

thus, the WPU does not fall under the mandatory authorization 

requirement under SWM Rules, 2016. 

A WPU has been constructed on the bank of Baya river at a distance of about 15 fit 
which is not in accordance with the Ministry of Water Resources, river development 

and Ganga Rejuvenation, Government of India, Gazette Notification dated 07.10.2016 
contained in S.O. 3187 (E) in Rule 6 (3) (Annexture-3). 
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The WPU is with a GS sheet roof and remains non-functional at presel 
purpose of this facility is to ensure proper waste management in the Panchayat, 

thereby reducing unregulated dumping into the Bava River and mitigatinB 
environmental risks. 
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1 Nalini Mohan Singh, Scientist, 
Bihar Pollution Control Board, Patna. 

2 Kishlay Kyshwaha, 
SpdMahu� 

3 Ahsan Ahsan Ahmad 

AC Departmental Enquiry 
Vaishali. 
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